IN THE NATION GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. NO. 114/2019

IN THE MATTER OF:-

DINESH DABAS ... PETITIONER

VS.

GOVT OF NCT OF DELHLI. ... RESPONDENTS

STATUS REPORT BY WAY OF AFFIDAVIT OF THE AMRISH
KUMAR SINGH, EXECUTIVE ENGINEER(M-2), NARELA ZONE
ON BEHALF OF THE RESPONDENT /NORTH DMC PURSUANT
TO ORDER DATED 26.03.2019, OF THIS HON'BLE COURT.

I, Amrish Kumar Singh S/O Sh. Bishan Singh, aged 54 years presently
working as Executive Engineer(M-2), Narela Zone, North Delhi
Municipal Corporation, having my office at Zonal office Building,Narela

Delhi — 110042, do hereby solemnly affirm and state as under:-

1. That I am presently posted as Executive Engineer(M-2) of
Narela Zone, North Delhi Municipal Corporation and hence
competent to depose the instant affidavit on the basis of the
official records maintained and made available, on behalf of

respondent NDMC.

2. That the instant report /affidavit is being filed pursuant to order

dated 26/03/2019 of this Hon’ble Court.

3. That the Nangloi Drain from RD 7400 M to RD 8600M near
ShamshanGhat, Pooth Khurd, Delhi which has not been cleaned
for the past 4-5 years is not under the jurisdiction of North

Delhi Municipal Corporation due to which North Delhi Municipal



Corporation cannot take any action to clean/desilt this stretch

of drain.

That this drain falls under the jurisdiction of Irrigation and
Flood Control department and in this regard a letter no. D-
41/EE(M-20/NDMC/2019-20 dated 22.04.2019 has been sent to
Executive Engineer CD-VII, Irrigation and Flood Control
Department with the request to get the Nangloi Drain
cleaned/desilted. In response to this a letter was received from
EE(CD-VII),I&FC department that NangloiDrain from RD 2100
M to RD 8600 M has been handed over to DDA. A letter was
also sent to DDA vide No. D-197/EE(M-2)/NDMC/2019-20 dated
21.05.2019 to take up the work of desilting of Nangloi Drain. It
is gathered from the site that Irrigation and Flood Control
Department has taken up the desilting work in this stretch of

Nangloi Drain.

DEPONENT

VERIFICATION:

Verified at Delhi on this 02day of September 2019, that the

contents of the above affidavit are true and correct to my knowledge

derived from the official records maintained by the NDMC and I

believe the same to be true and correct.

DEPONENT

POOJA KALRA



(ADVOCATE)

STANDING COUNSEL/ NDMC
430/431, LAWYERS CHAMBER

DELHI HIGH COURT, NEW DELHI

DELHI
DATE :
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——

(SOMNATH KASHYAP)
EXECUTIVE ENGINEER (CD-VII)

No. EE/CD-VI/Acs/N.D./2014-15/ Dated: -

Copy forwarded for information & necessary aclion to: -

1. Chief Engineer (Zone-II), 1&FC Deptt.,, Govt. of NCT of Delhi, L.M. Bund Office
Complex, Shastri Nagar, Delhi-110031,

2. Superintending Engineer (FC-IT) Irrigation & Flood Control Deptt., Govt. of NCT of
Delhi, Sector -15 Delhi. :

3. Chief Engineer, Delhi Development Authority, DDA Office Complex, 14 Floor,
Madhuban Chowk, Sector- 14, Rohini, Delhi- 110085. :

4. Superintending Engineer, Civil Circle No.-6, DDA, DDA Office Complex, Madhuban
Chowk, Sector- 14, Rohini, Delhi- 110085. _ i O dlty

5. Executive Engineer (RPD-2), Delhi Development Authority, DDA Office Complex,

Madhuban Chowk, Sector- 14, Rohini, Delhi- 110085. \ ffice Complex

Executive Engineer (RPD-4), Delhi Development Authority, DDA O IL|:= - WLM;‘
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8. Assistant Engineer-I1I, CD-V1I, Rohini, Delhi.

EXECUTIVE NGINEER (CD-VII)

884- Letter (2018-19)






